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FINANCE DEPARTMENT
NOTIFICATION
Shimla-171 002, the 22nd October, 2026

No. Fin-2-C(12)-1/2026.—Gsovernment of Himachal Pradesh hereby notifies the Re-issue
of 7.77% Himachal Pradesh SGS 2049, issued on June 24, 2026 for an aggregate amount of
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%400 crore (Nominal). The sale will be subject to the terms and conditions spelt out in this
notification (called specific Notification) as also the terms and conditions specified in the General
Notification No. Fin-2-C(12)-11/2003, dated November 06, 2025 of Government of Himachal
Pradesh.

Object of the Loan

1. (1) The proceed of the State Government Securities will be utilize for the
development programme of the State of Himachal Pradesh.

(i1) Consent of Central Government has been obtained to the floatation of this loan as
required by Article 293(3) of the Constitution of India.

Method of Issue

2. Government Stock will be sold through the Reserve Bank of India, Mumbai Office
(PDO) Fort, Mumbai- 400 001 by auction in the manner as prescribed in paragraph 6.1 of the
General Notification No. Fin-2-C(12)-11/2003 dated November 06, 2025 at a coupon rate to be
determined by the Reserve Bank of India at the Price based auction under multiple price formats.

Allotment to Non-competitive Bidders

3. The Government Stock up to 10 % of the notified amount of the sale will be allotted to
eligible individuals and institutions subject to a maximum limit of 1 % of the notified amount for a
single bid as per the Revised Scheme for Non-competitive Bidding Facility in the Auctions of State
Government Securities of the General Notification (Annexure—II).

Place and Date of Auction

4. The auction will be conducted by the Reserve Bank of India, at its Mumbai Office,
Fort, Mumbai-400 001 on October 27, 2026. Bids for the auction should be submitted in electronic
format, on the Reserve Bank of India Core Banking Solution (E-Kuber) system as stated below on
October 27, 2026.

(@) The competitive bids shall be submitted electronically on the Reserve Bank
of India Core Banking Solution (E-Kuber) system between 10:30 A.M. and
11.30 A.M.

(b) The non-competitive bids shall be submitted electronically on the Reserve Bank
of India Core Banking Solution (E-Kuber) system between 10.30 A.M. and
11.00 A.M.

Result of the Auction

5. The result of the auction shall be displayed by the Reserve Bank of India on its website
on the same day. The payment by successful bidders will be on October 28, 2026.

Method of Payment

6. Successful bidders will make payments on October 28, 2026 before close of banking
hours by means of cash, bankers' cheque/pay order, demand draft payable at Reserve Bank of India,
Mumbai/New Delhi or a cheque drawn on their account with Reserve Bank of India, Mumbai
(Fort) /New Delhi.
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Tenure

7.  The Stock will be of 23-year tenure from the date of commencement on June 24,
2026.

Date of Repayment
8.  The loan will be repaid at par on June 24, 2049.
Rate of Interest

9. Interest at the rate of 7.77% per annum will accrue on the nominal value of the stock
from the date of original issue date and will be paid half yearly on December 24 and June 24.

Eligibility of Securities

10. The investment in Government Stock will be reckoned as an eligible investment in
Government Securities by banks for the purpose of Statutory Liquidity Ratio (SLR) under Section
24 of the Banking Regulation Act, 1949. The stocks will qualify for the ready forward facility.

By order and in the name of the Governor of Himachal Pradesh.
Sd/-

(DEVESH KUMAR, 1AS),
Principal Secretary (Finance).

fearae u<er fume v aRare™
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SOCIAL JUSTICE & EMPOWERMENT DEPARTMENT
NOTIFICATION
Shimla-2, the 22nd October, 2026

No. SJE-A(F)1/1/2016.—In partial modification of this department’s Notification of even
number dated 24-08-2023, the Governor, Himachal Pradesh is pleased to amend the provision
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4(d) of Scheme/Guidelines for the engagement of the Anganwadi Workers/Helpers in the following

manner —

Early Provision

New Provision

4. Eligibility Criteria

d) The annual income of the family of
candidate does not exceed Rs. 50,000/- per
annum to certified/countersigned by an officer
not below the rank of Naib Tehsildar/
Tehsildar/Executive Magistrate.

4. Eligibility Criteria

d) The annual income of the family of the
candidate shall not exceed Rs.75,000/- per
annum, to be certified/countersigned by an
officer not below the rank of Naib Tehsildar/
Tehsildar/Executive Magistrate.

The above amendment shall come into force from the date of issue of this Notification.
By order,

C.P. VERMA,
Secretary (SJ & E).
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fTAT USRYT (ST1 Ud Hog) §RT 1ol H ol B+ & 3f<el IR By S & | 3R bl &l
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it 7 SR fhar B f SHa A &1 AW SRTad Al HETd WRIedl, Aol gld, deurd
e, e sRR H Ia9 R g3 dRad &0l 2, UReg o S8 il & SR @, uRar
THd afe § Uil BT AW IaH T Y IR Gol o | Ul Ul AW 31 GO PRATHR
BTG AT HETe ARTSd], Al 82U, dedial AeM, el SRgR § 309 o< g3 dRad ol
PRATT =TT 2 |

3d: T WRHNI IR §RT MM ST B JRaa fbar Siren 2 & afe fadt aafad a1
SWiad Uit & 1 BT GO RAT H DI SoR UG Yool &1 df 98 IMATeAdd AT Jahlefd
AR 30—10—2026 DI Fd8 10.00 Tl GHTH TeUTA BRI AR H BIVR STl BIHR AU
IOR U HR FHhaT & | aRg U & 91g B o &1 TaRTS difdel Faad 9 g aoim yreft

S U0 & 9 GO 9N IMaeId AQT UIRT PR AU G |

YT 3IATR AIER T G WX EWIER 3 3Nl f&A1dh 14—10—2026 B SIRI BT |

AER | BETR / —
g d8IdIaNR,

qedie AR, [ g1RYR (fRovo) |

In the Court of Sh. Vikash Shukla, H.P.A.S., Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H.P.)

In the matter of :

1. Deep Raj aged 23 years s/o Sh. Mahisha Nand, r/o Village Bosari, P.O. Sindasli, Tehsil
Chirgaon, District Shimla (H.P.).
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2. Taniya aged 23 years d/o Sh. Devi Dass, r/0 Road Kumhar Mohalla Kalka, Kalka, P.O.
Kalka, Distt. Panchkula, Haryana-133 302 .. Applicants.

Versus

General Public .. Respondent.
Subject.—Notice of the Intended Marriage.

Deep Raj aged 23 years s/o Sh. Mahisha Nand, r/o Village Bosari, P.O. Sindasli, Tehsil
Chirgaon, District Shimla (H.P.) and Taniya aged 23 years d/o Sh. Devi Dass, r/o Road Kumhar
Mohalla Kalka, Kalka, P.O. Kalka, Distt. Panchkula, Haryana-133 302 have filed an application in
the court of undersigned under section 05 of special Marrige Act, 1954 in which they stated that
they intend to solemnize their marriage within three months of calendar.

Therefore, the general public is hereby informed through this notice that they any person
who has any objections regarding this marriage can file the objection personally or in writing
before this court on or before 31-10-2026. The objections received after 31-10-2026 will not be
entertained and marriage will be registered accordingly.

Issued today on 07-10-2026 under my hand and seal of the court.

Seal. Sd/-
(VIKASH SHUKLA, HPAS),

Marriage Officer-cum-Sub-Divisional Magistrate,

Sujanpur, Distt. Hamirpur (H.P.).

TAET T TeIeR, dedrd AeH, forar sHRYR (fRovo)

£ SR AR Y3 Al M, Faril 78 <oe, Aol gdld, dedla AR, e
FARYR (fZovo) |

¥

STH ST dAT

5 SR HAR 93 Herdl (M, Farl qe1d <o, Al 8did, dedid Ara, e
BARYR (fBodo) 7 f3AT 06—10—2026 BT $H BRI H T URA-UF Ud fhar & | forad
gl 5 TRy fhar 2 b SA®T A BTSN Al Heldl Sho, Aol gdld, dedid A, e
FARYR H SIN<R =< 93 W@l (M T6l 8, IRy 31 S8 ol b JER ®rs, IRaR Tdhd
anfe # urefl ®1 AW SR HAR g Hedl M ol 2| urRil AT A1 3/ gI%d BRATdR
BTG AT A8l <o, HIG gdlel, dedldd A, el gARYR # SR $aR g3 A
M TSI HRAMT AT 2 |

A T BRI ol §RT M ST & Jfaa fear irar g 6 afe fo aafda &
SWFd Uil & 1 BT GO PRAT H DI SoR UG YaRTSl & dl 98 IFATeAdd AT dahrerd
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TRIE 30—10—2026 P & 10.00 qol JHM Tedld BRI AR BIIOR 7Tl 8IdHR 3TUAT
IR U HR bl & | IR U & are {60 fbd &1 vartsT sifdel warRra ° s an et
D URI—UF & AR AH ORI AR ATGID AR UIRT HR (Y S |

I8 TWBR ISR AQTAd g WX BRIER A 3ol {36 06—10—2026 P SINT §aTT |

AlER | BXIEIRT / —
Ig T8GR,
el AR, fS7er s9RYR (F2o%0) |

HAET U9 TewIeaR, dgdrd A, forer sHRgR (fRovo)

5N BY SR YF bl e, Fardt At 8@, Ao s, dgdid AaH, er gHRyR
(fRomo) |

ERIR
SIMH STd

s Y SR YA fBeNl o, Fardl #erar fea, Aion g, dedid kM, e
(fRowo) =1 f&Tid 07—10—2026 BT $H FRAEI H T W93 WRd fhar &, forad weif =
IR T & b SAST M BRI Al Heldl f&d, el gdid, dedid AR, f5em s9RgR H
BY g3 fPeINl o TS &, R 3T S8 ofdT b R ®rs, URAR el affa H urell &1 4
2 IR g fhe ol gof 2| ureft oueT 1M 31d §o%d dxdaTdh] SIS AT Aelel f$d Aol
B, TEdile e, [Tl SRR H 89 19 YF (B2 ol &1 HRarT =rsdl & |

3d: 39 WRGNI STATR TToic gRT MM Sial &l Grod fhar smar g f afe e aafad
Bl IR UrRdl & A BT GO HRAM H By SoR UG YaRISl 81 Al 98 AT I Jeblera ]
AR 30—10—2026 B FAE 10.00 doi JHM Tedld BRI AR BIGR AT BIBR AU
IOR U HR FHAT & | ARG UR & 918 [l v 1 YaRTSl difdel AR 9 8T dom uredf

& TR0 & AR T ORI IR JAEAD MY IR HR Y S |

g IATR AIER Tl G WX BRIER ¥ 3MSl Q1% 08—10—2026 BT SRI BT |

AR | BETR / —
A9 d8dleiaR,

qedie AR, [ g9RYR (fRovo) |

TAE T TevIeR, dgdrd "eH, forer sHRgR (fRovo)

8 geTed Rig drae g3 g, Faril qeTd T, A Serrs], el AR, fer sHRyR
(fRowo) |

STH ST dAT
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5 gered Rig dreet g3 g, ARl q8Td T, Al SIS, el AR, e gHRYR
(fRodo) = i 08—10—2026 P S HTT H TH UH-9x Rass foar g, foraw ureff 9

fBar & f& IHHT 9M BRI AT FeTdl ©cf, Aol Sefrel, dgdial A, e siRyR
H gofad 48 gF T Tof 8, IR 3 SFT8 oIl [ R &Ts, URAR dhel affe H uredf &7
M goiqd R drret GF S &l © | Tl SO AT 319 §9%d dRaTdh] BTN Al HeTdl o,
AT STeATS!, Tedrd e, RNl 4R H dofad {48 DIRIeT g3 g1 Gol HRal <8l © |

A 39 RGN FIABR ERT 3H ST &I Jrad fbar Srar & & afe i aafad &
SWigd Uit @& 1 B GO IRAT H DI SoR UG YRSl &1 df 98 I[ATeAdd AT Jahlefd
TRIE 30—10—2026 P & 10.00 Tol JHM Tedd BRI AGIM BIIGR 7Tl BIPHR FUAT

IR U BN Ghdl 2| danrg Ui & a1g el fog &1 vanrs sifdel w9qrad | 81T d2r umedt
% WIAT-UH @ AR M ORI IR IaeIH MY UIRT B &Y S |

Y8 TWBR HIBR AQTAd g WX BRIER A 3ol &b 08—10—2026 P SINI §aTT |

HIev | BT/~
SIDEAGEICIN
dedlel AR, fS7er s9RYR (F2o%0) |

T T 31 BN FAR TedIaR Td W qATSd], Her Aof, dedle et

fS7etr BTt (f2o%0)
HHEHT F0 : 708683 /2026 ARG BT : 30—10—2026
geper e -
Bl a=s g3 9 9, d ST, S10 dre, dedlel Jator, fTelr diRrsT (%ouo)ma
- |
ERIG|
ST STl BRIREIS

IS U 919 R RT 37(1) Yo AT, 1954 & 1= |

ST [Ivg 3§ F=d gaedr g9 |rad d [JaReF &, | adl B a< g
M T, Ma ST, 10 dre, dediel o™, RTar wireT (fRoso) =1 wreiAr &1 § b amar 8iiR
9D U BT AF o e & JeTel JSMITd, YTdR g< IS H elld, 43 91 &l
far T 8 1 & Ted B, Safd €l iR gl & fUar B M ardl @ 3 Rre AR B,
U TS 3R 1T Bre H FBelld g g3 91 I <ol & Sl 98l d §OXl M © |

3d: §9 SYAER IS0 §RT M AT &I Jfaa fhar Sar & 6 Sad ardl &1 M 8iR
& & a1 &1 9 SWIad Geld & qAM oid 3o 1 el St e a=< 99 9 8%
9 ove o1 BT SF & TW= # I Dls SolR g UaRISl &1 df 98 f-lh 30—10—2026 &I 59
I | AT AT dabTetad BIVIR JMTHR AT SOk d TARIST U HR Ahdl & | BIOR 7 3
P PRa H FEiRa [ & 9 & geR &1 dg W SR T Okl WIeR T 8F
TR Sad ardl &1 T SWiad J8id & THM Iord e H Brdlia, 9% Bdfie o= g
M S S I8 M &9l B & Qe UIRT - ey A |
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SN Ia'_‘leﬁ 03—10—2026 EbAf ﬁ% e¥dl&Y d HeX 3Jqlcdd gIXI \_TI'I_\PT aWH T |

AER | EXTEIRT / —
AEIS AHTEdT, T Siofl,
dedie qater, Rt swiret (fRowo) |

9 QTAd ) BN FAR dEHIGeR Ud HEhdh |ArEdl, ved Sofl, dedied et
St wiTeT (fRomo)

HbEAT 0 : 708684 / 2026 NG BT © 30—10—2026
HebeAT D —

Ul XM g3 g M, T Tersdl, S0 gSR, dedia oo, f5relr sirer (fBovo) — ardl |

CEiE)
3 STt BRUGEICI
MG UF 919 SR GRT 37(1) Y—IToRRa IR, 1954 & I |

SR 9 | T ghedr 9 sfelad § [Jarel= &, s ardl wur M g3 Rig
M, G Foldl, S0 SeRN, dedle qae™, rear dimer (fRovo) w1 uefAr @ 7 fF ard siR
IGS UTT BT M oG AT & GeTdl Taiedl, YcdR < el 4 w4 g g3 R ¥ &5
far T g S & TeAd ®, SEfe aar iR aral & U 1AM el & o RPTS AER BT,
H wur ¥ g3 Rig v g9 §, 6 9E 9 g% M & |

3 9 STASR IISM9F §RT 3 Sal &l Jrad far Srar g 6 Saa <l &1 9M QiR
& @ AT &1 T SWiad e & THH Ioid JMfied § wY g 9% wur W gF R M
I R M TS f6aT S & FW H IS BIs IoR g YavTel & df a8 i 30—10—2026 &l
39 AT § SRATATT AT ThTeId BIOIR 3MHR JTAT ok T VARl U HR Fhdl & | BIFOR 7
A B R H FiRT A & a8 B IR &7 Bz W1 SR T YaRel WIHR 1 8FIT e
Ia ATEl BT A IWIAd T & THM o (el H wU R{ig IB w1 M A

Rra M B R1g M M T9 SR B MY IR FR Y S0 |

M feATd 03—10—2026 BT TR RN T HIBR IISTold gRT SINT fhar 17 |

ATER | FXATEIRT / —
ERIG HHTEAT, T o,
dediel oo, Rt swirer (fRowo) |

9 QT # BN FAR TEUIGGR U4 Hed aArsdl, Herd Sofl, dediel gaer,
St ST (fRomo)

HbEAT 50 : 708686 / 2026 TRRG BT : 30—10—2026

geTad 1ol JF gl M, Id Tllsdl, S0 81, dedia JauH, Rrar sirer (fZovo)
BCIE
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CEI

3 STaT BRIGCICUN
M UF qrad SR GRT 37(1) Y—IToRa IR, 1954 & 7= |

SWIF vy | WTEEd Ghedr g9 3falad § [GaRrelT &, OaH 9Kl defed 19 g4
! M, G TeAlsdT, S0 811, dediidl o™, i wirer (fRowo) =1 wie=r @t © fb S9&
fOdr &1 AW o AfieRg & HETdl SR, UcaR gd deni, 3R HEld IRl UCarR g
RIS 4 e g3 Sl g5 & 11 & S b Tefd &, Sidfe ardl & fOdr &1 9M el &
3 RBIS MR T, U FTS 3R IRAR IREX el § ®UT M GF God! IH &9l © ol dal

T o AW T

3d: §9 SYABR IGUF GRT A AT &I Jfad fhar Smar 8 6 Iaa 9t & fOar &
qM IWRIFT JeTdd & THM IO AWerd H el I el M ol Y S & ey | g
BIS IoR g YISl B A1 98 faid 30—10—2026 BT §H ~AIAT § JATAG AT JhleAa BIoR
JTHR JAUAT IR T RIS UL PR Fehdl © | BIGIR 7 3 I JRa H FeiRd [l & a1 e
THR BT Dlg 4 IoR I TaRIS] WIHR 7 BT T FIAgAR I aral &l A1 SWRIGd Jerel
@ THM RMORG Al H Aol % Godl M M &6l B & JATQY UIRT HR (3T S |

ST fRHId 03—10—2026 BT AR BXER T HIER 3METed §RT SIRT fhar T |

AER | FXEIRT / —
eSS, T Siofl,
dediel qator, e swireT (fRovo) |

q IqTerd A gAY RAR, TEHeR U4 Were HHEdl Yo #ofl, dedle golor,

Rrer i (fBovo)
HPHEAT F0 : 708687 / 2026 arrg UofY : 30—10—2026
IAH JHEH —
A 48 g3 4 G IM, 9 Tesr, @om,agﬁagaw,mm(%oq%
N |
ERIG]
3ITH ST

a9 ——aTdeT U5 9r9d SR gRT 13(3) 574 Td J&] USHHROT SIH, 1969 & =9I |

SWIad vy 9 F=id oHed 39 f&rad H [Tarei= g, frad Swiad areft 49 R
g3 S @R M, Tid T, S0 gSi, dgdid gad™, el diRrsT (fRodo) ureier &1 g 6
SABT ST aAld 24—09—1961 PI d Tl S0 SR, ddial Joter, foar sirsT (fRovo)
H BT ®, aral B o Il M v & Rels o Ud g USiieRvT ROeR # STl

A & BRY FHI W Tol Tl HRal Gdh a7 IJd AR IM UARd |, I verad
FSMIT BT ol B B AR TR HRA B YfHT &1 2 |
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31d: §9 SYATR oA gRT Ufara! M9 Si=al &l gfua fear siar & 6 ardl &1 o=
faTI® 24—09—1961 BT UTH U=TIT BISI HIES B TG TTH Td USIHROT IVRER H GOl B
IR Hls SoR d TaxIol 8 I 98 a7 30—10—2026 P §9 <AITAI H ITATATT AT dhIId
BIFOIR 3IThR 37T SR G YaRTol UST HR bl & | BIOR 7 31 &1 IR H FeiRd fafy & a1
Pl gPR BT B {1 IoR T YaRISl WIhR 9 N T FRAMGER SWRIF o4 [ g6 &<
@ 37T UIRT R 3T g |

M feATd 03—10—2026 BT TR SRR T HIER IISTold gRT SINT fhar 17 |

SR | IR / —
TERIS ST werd Sroft,
dgdel germd, e wivrer (fRovo) |

9 AT # BN FAR TEUIGGR U Hed |Arsdl, Hed i, el gaer,
Rterm BT (RAMee uaw)

HHEAT F0 708679 / 2026 TR BFT 30—10—2026
FapeAT Aie
fbe ot g3 W=, g3 freg, Wa UifelT, S0 ABRS!, dedle oM, STl birs
(fRowo) Tl |
ERIG]
SIEAVEGI - yfare] |

SWIE [dvg § FHERT gHed 59 Aged § R 8, foraH am) d
9=, Y3 M=g, Ma uifel, S0 RS, dgdld g?raﬁﬁrmm (fBowo) = wmeiem @
IS GI&T BT A9 IRG Aol & HeTdl Uilell, UedR g Es! AalE H feg y3 Sig
fpar T 2, S f5 T 2, SR ad S Q<1 B A9 9l @ o RS #F Al 53 S
2, Ol 98 9 §O% A T |

3d: 39 STATR ST GRT AF ST DI Grod fHar Sram & b Iaa ardl & I1a&T 6
A IWRIFT JETel & T RIS Aok H Weg, I% Alell Y3 SIS, ol [bAl S & e d
If B IOR 9 YISl &1 Al 98 fQA1d 30—10-2026 B §H R H NTAdT AT JhTera
BIFOR 3MTHR AT IR g YRS U R AHhAT 3 | BIOR 9 M & A 9 FeiRa [afy & arg
Pl TPR @1 By W IOR T YARIST BRI 7 AT N FRIAGAR Iad 1<l & 1T Bl A4
SURIGT BTl & THM RIod Aol ¥ e, % Alell JF SIg, M ol $R b I IR B
fag ST |

T fe-idh 03—10—2026 BT TN BEER T HIBY 3STod gRT oI fohar 3 |

AER | ETEIRT / —
HeH TS, v Siof,
qedle o, forerm srrer (fRaraer waw) |
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9 I7QTed 9 dEdleaR U4 Wedd wHiedl, fgda siofl, gers, forer sivrer (Bovo |

JhEHT 50 /2026 fh¥eH JehedT : ST7H TSROl AR U 29—10—2026

AT < GAT Wo S M, FARi WA EReATEll, SHER oo, dsdld gorg, forel
BireT (f2oMo) |

SIERVER|
T —S=1 gofiproT ar |

TR UF 3T ORT 13(3) ST, Hg USRI JMEIH, 1969 & Ted HHAT <dl AT 0
3 XM, fFari Mg eReiTell, SIHER deells, devilel Joig, STerr HivTel, f2ovo 7 39 ararerd o
TRIA—UF 3T § fb SHST 9 faid 15—-09—1958 I M BRATAl, dedla gois, el HivTs,
fRom0 # oI o | IR U™ UATId WIS & Aferd # qof 7 T

3d: $9 $¥ABR IMGUF 2090 a HeAT /ATl SRUMHE gRT FaARRY &l Giad b
ST & 5 afd 39 o= dofierer IR fodt @fda a1 e &1 SoR A1 TaR @1 d 98 fAl®
29—10—2026 Pl JIE 10.00 doI JATATT AT FHIeIdd BIOR BIPR IR IRd HR Fhal o | 918
ToRA e oI ) IOR A1 GRSl wifdel FHRG T BRI de Witk SHerr <l gE %o &7
M, Erdl Wa eRATell, T[hER dodllg, dedild gos, ool diTel, f2odo w1 W faie
15—09—1958 & TSIIPRU & QT AR WY IU—USIbR d YT AR b STferbNl bl
aIRe #R e ST |

3151 f&iep 01—10—2026 BT AR BXIER T HIERX A SIRI §aT |

ATER | FXAEIRT / —
PRIBN] TUSIERNT,

gore, e ST (f2ovo) |

g IS deNIiaR Ud HeId |ATEdl, fgdra 3of, ofRd, e sirsT (fRodo)

fhed GobedT : gowil | AR Uil : 30—16—2020

s g R g3 o, Faril A8rd Jr<iell, S[heR 9egdry, dedld oRd, RTer sireT
(fZomo) et |

M ST - gfdara |

v ——urefAT—uz Rl AW IO e HETel e}l AlSll d Jedidd oRd, fTelr SireT,
f2ovo |

wrefl s gd Rig g3 whag, Marl #8ld sferlell, SThER deudly, dedid R, fSTel
FHITST (f20%0) - U iai—ud HY AU UF USRI AMGRI & T U R 8T TR
fpar 2 6 SHHT M AR FIS T A Afeg § o (g g3 WNag o1 @ 9 S9! fawrd
g |El A AT gq (g gF WA B 8 IR Iod JfWelkd Heldl 3farlell, dedld Rl H Idl
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I &9 I WA Gl 8 AT 2| 37k Wil o/ IUM A Bl IO Afelg HeTd 3TRRId,

TEd R H GORIT HRal IR & 3 WA & oy &F JF Axaq SuH & RiE g3 e
HRATT A8 & |

31d: vl 1 JArde WBR BRd U 59 T/ GATE] IHT T SIAER AN D HegH
H 3 ST BT Grerd fhar S & 6 i i afed o1 Saa well & M 3 Iea e
AETel 3TaRIcll, TevId Rd H &F] 3 MRaq @ qolly &F Y3 “Naq SU4M o9 g g3 wRaq qof
FRaF N B B @7 Uiy A1 SoR B Al 9 IR URMT 30—10—2026 Pl IMATAdT AT
qpTerd] BIOR MGTAId BIBR 3TAT IoR U HR Adhdl © | FAT 918 dRg Ui sl fhe &t
SR U4 YRS 8] AT ST g A ol & ATQe UIRd &R faQ S |

T SIATR 379 f&AIh 6—09—2026 Pl AIER IM&TAAd T WX TR H NI Tl |

AR | FRERA / —
qERe aTEdl, fgdrg s,
oRdd, fSrar wivrer (f2ovo) |

¥ T TSR Taq Helgsh FHIsd T 207, R,

St @wirsT (fRovo)

e gaear——gowil A ARRT Ul : 30—10—2026
(f2omo) el |
T
SICESER| - gfcardy |

v ——urefAT—ua ORIl 4 RToRd Aok A8l Botdrs, dedid Rd, oTelr BiRreT (f2ovo) |

urefl &7 fasg AR gF & S 9w, Ta ferdrs, Aol R, dedid oRd, RNTar SiTe,
(fFowo) 7 weh uri U #Y AT WO P & G URJd PR gU SR fhar ©
& Saa O &1 W R Fe, 39 F1E T I T H 9 T T 2| IR Iord
WG HET Herdrs § Sqe AT &l 19 M1 Teld gol 8 11 2| 3fc: Ui 3@ 379+ fuar &
qAM BT IORG ARG HETS DA o8S H GO PRAT BB AN & ol M9 I=< ol
PRATT =TT 2 |

31cT: UTeff BT 3fded WIHR PR 8¢ 39 G AR /AW & ARIH I AW Sl DI
gfaa fear oiar © & afe fodt afed &1 Saa il @ far @ 99 @ o s JETd
gerare H GOl ol BRAM aR B feT @1 Uiy a1 IoR B Al 98 dRIg ULl 30—10—2026
DI AT IT THTATT BIGIR ITGTAT BIBR 3T IR U HR AT © FUAT 918 dRRg U
frell fore &1 SOR UG UaRTSl T8l AT S 9 AM GO Bl A IR HR 3T S |

UE AR AT &I 13—10—2026 P AIGR Tl T WX ERIER I SIRI 53T |

AR | FXATEIRT / —
JedIeleR Ud Ferid \HIEdl ged oy,
oRd, e wivreT (fRovo) |
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In the Court of Executive Magistrate, Anni, Distt. Kullu (H.P.)

Pushap Lata .. Applicant.
Vs
General Public .. Respondent.
Subject.—Notice for correction of date of birth in Aadhar Card.

Pushap Lata d/o Sh. Het Ram, r/o Village Koltha, P.O. Lagauti, Tehsil Anni, Distt. Kullu
(H.P.) has moved an application in the office of the undersigned accompanying with an affidavit
stating that her date of birth has wrongly entered as 01-01-1991 in Aadhar Card inspite of
10-03-1990. She has requested that the correct date of birth as per her relevant documents be
entered as 10-03-1990 in the Aadhar Card.

Hence, the general public is hereby made aware through this notice that if any person or
relatives have any objectin regarding date of birth of applicant, he/she/they, any file his/her/their
objection on or before 30-10-2026 before this court. In case of non-filing of any objection the
ex-parte order will be passed.

Given under my seal and signature on this 6th day of October, 2026.
Seal. Sd/-

Executive Magistrate,
Anni, Distt. Kullu (H.P.).

In the Court of Rajat Sharma, Assistant Collector First Grade, Tehsil Nirmand,

District Kullu (H.P.)

Sh. Bhupender Singh s/o Late Sh. Pratap Singh, r/o Village Aweri Phati Nirmand, Tehsil
Nirmand, District Kullu (H.P.) .. Plaintiff.
Versus

General Public .. Respondent.

Subject.—Correction of name in revenue records under Section 38(a) of Himachal Pradesh Land
Revenue Act, 1954.

Sh. Bhupender Singh s/o Late Sh. Pratap Singh, r/o Village Aweri Phati Nirmand, Tehsil
Nirmand, District Kullu (H.P.) has filed an affidavit in this court stating that his correct name in
Aadhar Card, Family Register copy, PAN Card, Voter ID, Driving License, Panchayat records,
school records and other documents is Bhupender Singh. However, in the revenue records,
specifically in the Muhal Nirmand, Jamabandi for the year 2020-21 his name is recorded as
Bhuvneshwar Singh which is incorrect. The petitioner has requested correction of the above
mentioned name.

Therefore, the general public and all concerned are hereby informed through this gazette
advertisement and proclamation that if any person has any objection regarding the said name
correction, such objector may appear in person or through an authorized agent or advocate in this
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court on 30-10-2026 at 10.00 A.M., for the hearing of this case and raise their objection. In the
absence of any objection on the said date, orders for correction of the name will be passed and no
objection will be entertained after the date of hearing i.e. 30-10-2026.

Issued today on 12-10-2026 with my signature and the seal of the court.
Seal. Sd/-

Assistant Collector First Grade,
Tehsil Nirmand, District Kullu (H.P.).

In the Court of Rajat Sharma, Assistant Collector First Grade, Tehsil Nirmand,

District Kullu (H.P.)

Smt. Ramila Devi d/o Sh. Kumat Ram, r/o Village Aweri Phati Nirmand, Tehsil Nirmand,
District Kullu (H.P.) .. Plaintiff.
Versus

General Public .. Respondent.

Subject.—Correction of name in revenue records under Section 38(a) of Himachal Pradesh Land
Revenue Act, 1954.

Smt. Ramila Devi d/o Sh. Kumat Ram, r/o Village Aweri Phati Nirmand, Tehsil Nirmand,
District Kullu (H.P.) has filed an affidavit in this court stating that her correct name in Aadhar
Card, Family Register copy, PAN Card, Voter ID, Driving License, Panchayat records, School
records and other documents is Ramila Devi. However, in the revenue records, specifically in the
Muhal Nirmand, Jamabandi for the year 2020-21 her name is recorded as Nirmla Devi which is
incorrect. The petitioner has requested correction of the above mentioned name.

Therefore, the general public and all concerned are hereby informed through this gazette
advertisement and proclamation that if any person has any objection regarding the said name
correction, such objector may appear in person or through an authorized agent or advocate in this
court on 30-10-2026 at 10.00 A.M., for the hearing of this case and raise their objection. In the
absence of any objection on the said date, orders for correction of the name will be passed and no
objection will be entertained after the date of hearing i.e., 30-10-2026.

Issued today on 12-10-2026 with my signature and the seal of the court.
Seal. Sd/-

Assistant Collector First Grade,
Tehsil Nirmand, District Kullu (H.P.).

In the Court of Rajat Sharma, Assistant Collector First Grade, Tehsil Nirmand,
District Kullu (H.P.)

Sh. Sukh Ram s/o Sh. Dhyan Singh, r/o Village Seri Phati Tunan, Tehsil Nirmand, District
Kullu (H.P.) .. Plaintiff.
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Versus

General Public .. Respondent.

Subject.—Correction of name in revenue records under Section 38(a) of Himachal Pradesh Land
Revenue Act, 1954.

Sh. Sukh Ram s/o Sh. Dhyan Singh, r/o Village Seri Phati Tunan, Tehsil Nirmand, District
Kullu (H.P.) has filed an affidavit in this court stating that his correct name in Aadhar Card, Family
Register copy, PAN Card, Voter ID, Driving License, Panchayat records, School records and other
documents is Sukh Ram. However, in the revenue records, specifically in the Muhal Tunan,
Jamabandi for the year 2019-20 his name is recorded as Sukh Nand which is incorrect. The
petitioner has requested correction of the above mentioned name.

Therefore, the general public and all concerned are hereby informed through this gazette
advertisement and proclamation that if any person has any objection regarding the said name
correction, such objector may appear in person or through an authorized agent or advocate in this
court on 30-10-2026 at 10.00 A.M. for the hearing of this case and raise their objection. In the
absence of any objection on the said date, orders for correction of the name will be passed and no
objection will be entertained after the date of hearing i.e. 30-10-2026.

Issued today on 12-10-2026 with my signature and the seal of the court.

Seal. Sd/-
Assistant Collector First Grade,
Tehsil Nirmand, District Kullu (H.P.).

In the Court of Rajat Sharma, Assistant Collector First Grade, Tehsil Nirmand,
District Kullu (H.P.)

Sh. Hari Singh s/o Sh. Devi Ram, r/o Village Damehdi Phati Badi, Tehsil Nirmand, District
Kullu (H.P.) .. Plaintiff.

Versus
General Public .. Respondent.

Subject.—Correction of name in revenue records under Section 38(a) of Himachal Pradesh Land
Revenue Act, 1954.

Sh. Hari Singh s/o Sh. Devi Ram, r/o Village Damehdi Phati Badi, Tehsil Nirmand, District
Kullu (H.P.) has filed an affidavit in this court stating that his correct name in Aadhar Card, Family
Register copy, PAN Card, Voter ID, Driving License, Panchayat records, School records and other
documents is Hari Singh. However, in the revenue records, specifically in the Muhal Badi,
Jamabandi for the year 2022-23 his name is recorded as Hari Chand which is incorrect. The
petitioner has requested correction of the above mentioned name.

Therefore, the general public and all concerned are hereby informed through this gazette
advertisement and proclamation that if any person has any objection regarding the said name
correction, such objector may appear in person or through an authorized agent or advocate in this
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court on 30-10-2026 at 10.00 A.M. for the hearing of this case and raise their objection. In the
absence of any objection on the said date, orders for correction of the name will be passed and no
objection will be entertained after the date of hearing i.e. 30-10-2026.

Issued today on 12-10-2026 with my signature and the seal of the court.

Seal. Sd/-
Assistant Collector First Grade,
Tehsil Nirmand, District Kullu (H.P.).
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Before Executive Magistrate-cum-Naib Tehsildar, Sub-Tehsil Bagshar,
District Mandi (H.P.)

File No. : 03/ B&D/2026 Date of institution : 06-10-2026
In the matter of :—

Shanta Devi d/o Smt. Mathu Devi, r/o Village Mahota, P.O. Jassal, Sub-Tehsil Bagshar,
District Mandi (H.P.) . .Applicant.
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Versus

General Public . .Respondent.
Proclamation for delay birth & death registration Act, 1969 u/s 13(3).

An application has been filed by the aforesaid applicant in which she submitted that her
birth event has not been entered in his native Gram Panchayat Birth Register i.e. Gram Panchayat
Sawindhar. The report of Additional District Registrar (Birth & Death) Mandi, District Mandi has
also attached by the applicant wherein, it has recommended that after verifying the facts from the
documents produced for the birth event of applicant namely Smt. Shanta Devi d/o Smt. Mathu Devi
may be entered in the birth register of concerned Gram Panchayat as 01-10-1971.

Therefore, the General Public is hereby informed through this notice that if any person who
has any objection regarding the entering of birth event in Birth Register of Gram Panchayat
Sawindhar, he/she/they can file the objection(s) personally or in writing before this court on or
before 28-10-2026 from the date of this notice after that no objection(s) will be entertained and the
ex-parte order will be passed accordingly.

Issued today on 06th day of October, 2026 under my hand and seal of the court.
Seal. Sd/-

Executive Magistrate,
Bagshar, District Mandi ( H.P.).
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In the court of Sunny Sharma, HPAS, Sub-Divisional Magistrate, Shimla (Urban),
District Shimla, Himachal Pradesh

1.  Mr. Joginder Kumar s/o Sh. Prem Chand, aged about 33 years, r/o Hotel Holiday
Home Cart Road Shimla, Tehsil & District Shimla, Himachal Pradesh-171 001.

2. Ms. Kusum Rana d/o Sh. Prem Parkash Rana, aged about 37 years, r/o H. No. 20,
Sector-6, P.O. Panchkula, Tehsil & District Panchkula, Haryana-34 109 .. Applicants.

Versus
General Public

Subject.— Registration of marriage under section 5 of the Special Marriage Act, 1954 (Central
Act. of 1954).

Mr. Joginder Kumar s/o Sh. Prem Chand, aged about 33 years, r/o Hotel Holiday Home
Cart Road Shimla, Tehsil & District Shimla, Himachal Pradesh and Ms. Kusum Rana d/o Sh. Prem
Parkash Rana, aged about 37 years, r/0 H. No. 20, Sector-6, P.O. Panchkula, Tehsil & District
Panchkula, Haryana-34 109 have filed on application and affidavits in the court of the undersigned
under Section 5 of the Special Marriage Act, 1954 on 29th September, 2026 and intend to get
married within three calendar months from the date hereof.

Therefore, the General Public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before this
court on or before 05th November, 2026 from the date of this notice after that no objection will be
entertained and marriage shall be registered accordingly.

Issued today on 06th October, 2026 under my hand and seal of the court.

Seal. Sd/-
(SUNNY SHARMA, HPAS),

Sub-Divisional Magistrate,

Shimla (Urban), District Shimla (H.P.).
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CHANGE OF NAME

I, Himani Pundir (Aadhar Card No. 3710 3276 1712) d/o Sh. Purnia Ram, H.No. #62/3,
Block No. 52, Chuli Dadahu (85), P.O. Dadahu, Distt. Sirmaur, Himachal Pradesh have changed
my name from Himani Pundir to Kumari Himani for all future purposes.

HIMANI PUNDIR

d/o Sh. Purnia Ram,

H.No. #62/3, Block No. 52, Chuli Dadahu (85),
P.O. Dadahu, Distt. Sirmaur, Himachal Pradesh.

CHANGE OF NAME

I, Sanjeev Pundir (Aadhar Card No. 7965 1928 4455) s/o Sh. Inder Singh, H.No. #62/3,
Block No. 52, Chuli Dadahu (85), P.O. Dadahu, Distt. Sirmaur, Himachal Pradesh have changed
my name from Sanjeev Pundir to Sanjeev Kumar for all future purposes.

SANJEEV PUNDIR

s/o Sh. Inder Singh,

H.No. #62/3, Block No. 52, Chuli Dadahu (85),
P.O. Dadahu, Distt. Sirmaur, Himachal Pradesh.

CORRECTION OF NAME

I, Dal Prasad Khanal s/o Sh. Amrite Khanal, r/o H.No. 3303/11, Katcha Tank, Nahan, Distt.
Sirmaur (H.P.) declare that my son's correct name is SANDEEP KHANAL as per his birth
certificate but in his Aadhar Card No. 3813 6240 9355 his name is wrongly written as Sandeep only
Father's name is also wrongly entered as Dinesh Kumar instead of correct name as DAL PRASAD
KHANAL. All concerned please may note.

DAL PRASAD KHANAL

s/0 Sh. Amrite Khanal,

r/o H.No. 3303/11,

Katcha Tank, Nahan, Distt. Sirmaur (H.P.).
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CHANGE OF NAME

I, Ram Krishan s/o Sh. Shishi Ram, r/o Vill. Khoptuwari, P.O. Larot, Tehsil Chirgaon,
Distt. Shimla (H.P.) declare that I have changed my minor son's name from Shivam (Old Name) to
Shivam Chauhan (New Name). All concerned please may note.

RAM KRISHAN

s/o0 Sh. Shishi Ram,

r/o Vill. Khoptuwari, P.O. Larot,
Tehsil Chirgaon, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Ram Krishan s/o Sh. Shishi Ram, r/o Vill. Khoptuwari, P.O. Larot, Tehsil Chirgaon,
Distt. Shimla (H.P.) declare that I have changed my minor daughter's name from Sonashi
(Old Name) to Sonakshi (New Name). All concerned please may note.

RAM KRISHAN

s/o0 Sh. Shishi Ram,

r/o Vill. Khoptuwari, P.O. Larot,
Tehsil Chirgaon, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Anmol Swaroop s/o Devinder Swaroop, Village Dak, P.O. Dahab, Sub- Tehsil Raja Ka
Talab, District Kangra (H.P.) declare on oath that I have changed my two different names Anmol
Swaroop and Anmol to Anmol Choudhary. All note.

ANMOL SWAROOP

s/0 Devinder Swaroop,

Village Dak, P.O. Dahab,

Sub- Tehsil Raja Ka Talab, District Kangra (H.P.).

CHANGE OF NAME

I, Tandeep Kaur Chhabra w/o Sh. Karan Chaudhary aged 27 years, r/o Chaudhary Mansion,
Bhutti Colony, Shamshi, Kullu have changed my name from Tandeep Kaur Chhabra to Tandeep
Chaudhary vide Aftidavit No. 533, dated 09-10-2026, before Notary Man Singh, Kullu.

TANDEEP KAUR CHHABRA
w/o Sh. Karan Chaudhary,

r/o Chaudhary Mansion,

Bhutti Colony, Shamshi, Kullu.
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CORRECTION OF NAME

I, Dhayani Devi w/o Sh. Ved Praksh, r/o Village Awarali Kareri, P.O. Kholanal, Tehsil Bali
Chowki, Distt. Mandi (H.P.) in Aadhar Card No. 4172 8893 1706 my name Dhyan Dasi is wrongly
recorded, correct name is DHAYANI DEVI. Concerned note.

DHAYANI DEVI
w/o Sh. Ved Praksh,

r/o Village Awarali Kareri, P.O. Kholanal,
Tehsil Bali Chowki, Distt. Mandi (H.P.).

CORRECTION OF NAME

I, Sakindra Devi w/o Late Sh. Naresh Kumar, r/o V.P.O. Dhaneta, Teh. Nadaun, Distt.
Hamirpur (H.P.) declare that my name is wrongly recorded in my Aadhar Card & PAN Card as
Sikandra Devi whereas, my correct name is Sakindra Devi as per my all relevant documents. Both

names belong to same person. All concerned note.

SAKINDRA DEVI
w/o Late Sh. Naresh Kumar,
v/o V.P.O. Dhaneta,

Teh. Nadaun, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Bhag Chand s/o Sh. Uttam Chand, r/o Vill. Khanayari, P.O. Bakhrot, Tehsil Karsog,
Distt. Mandi (H.P.) declare that I have changed my minor daughter's name as KANIKA VERMA

(Old Name) to KARNIKA VERMA (New Name). All concerned please may note.

BHAG CHAND
s/o0 Sh. Uttam Chand,

r/0 Vill. Khanayari, P.O. Bakhrot,
Tehsil Karsog, Distt. Mandi (H.P.).

CHANGE OF NAME

I, Raaj Perhate (26) s/o Shri Yashpal, r/o Village Malog Nandpur (87), Tehsil Jubbal,
District Shimla (H.P.) declare that I have changed my name from Rajinder to Raaj Perhate. I shall
be known and identify by my new name Raaj Perhate from dated 05-10-2026. All concerned please

note.
RAAJ PERHATE
s/o Shri Yashpal,

r/o Village Malog Nandpur (87),
Tehsil Jubbal, District Shimla (H.P.).
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CHANGE OF NAME

I, Deepika w/o Sh. Neetu, r/o V.P.O. Sharontha, Tehsil Tikkar, Distt. Shimla (H.P.) declare
that my daughter's name is wrongly mentioned as Kaki in her Aadhar Card No. 4003 0223 4885.
Therefore, it should be changed to Priyal in her Aadhar Card. Please Note it.

DEEPIKA

w/o Sh. Neetu,

r/o V.P.O. Sharontha,

Tehsil Tikkar, Distt. Shimla (H.P.).

CORRECTION OF NAME

I, Rakesh Kumar s/o Sh. Uttam Ram, Vill. Dagan, P.O. Peog, Teh. Anni, Distt. Kullu
(H.P.) declare that my son's name spelling is wrongly recorded as MANISH KUMAR in his
Aadhar Card. Whereas, correct name spelling is MUNISH KUMAR as per all relevant documents.
Both names belong to same person. All concerned note.

RAKESH KUMAR

s/o Sh. Uttam Ram,

Vill. Dagan, P.O. Peog,

Teh. Anni, Distt. Kullu (H.P.).

CORRECTION OF NAME

I, Anita Kaushal w/o Sh. Ajay Kaushal, r/o Village Jhalera, P.O. Rainsari, Tehsil & Distt.
Una (H.P.) hereby declare that my name has been wrongly mentioned as Anita Kumari in my
Aadhar Card No. 9102 4632 2756, instead of my correct name Anita Kaushal. All concerned please
note.

ANITA KAUSHAL

w/o Sh. Ajay Kaushal,

r/o Village Jhalera, P.O. Rainsari,
Tehsil & Distt. Una (H.P.).

CHANGE OF NAME

I, Jaswant Kumar s/o Sh. Sohan Lal, r/o V.P.O. Badehar, Tehsil & District Una (H.P.)
hereby declare that I have changed my daughter's name from Arushi to Arushi Choudhary. All
concerned please note.

JASWANT KUMAR

s/o Sh. Sohan Lal,

r/o V.P.O. Badehar,

Tehsil & District Una (H.P.).
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CHANGE OF NAME

I, Davinder Singh s/o Sh. Mohinder Singh, r/o V.P.O. Hamboli, Tehsil Amb, Distt. Una
(H.P.) hereby declare that I have changed my daughter's name from Shreya to Shreya Choudhary.
All concerned please note.

DAVINDER SINGH
s/o Sh. Mohinder Singh,
r/o V.P.O. Hamboli, Tehsil Amb, Distt. Una (H.P.).

CORRECTION OF NAME

I, Saroj Kumari w/o Sh. Yog Raj, r/o Ward No. 06, Village Gharwasra, P.O. Churari, Tehsil
Bangana, District Una (H.P.) hereby declare that my name has been wrongly mentioned as
Satochani in my Aadhar Card No. 5869 4059 1653, instead of my correct name Saroj Kumari. All
concerned please note.

SAROJ KUMARI

w/o Sh. Yog Raj,

r/o Ward No. 06, Village Gharwasra, P.O. Churari,
Tehsil Bangana, District Una (H.P.).

CHANGE OF NAME

I, Raksha Devi w/o Sh. Chander Mohan, r/o V.P.O. Arhal, Tehsil Rohru, Distt. Shimla
(H.P.) declare that I have changed my minor daughter's name from Harishta Thakur (Old Name) to
Arshita (New Name). All concerned please may note.

RAKSHA DEVI
w/o Sh. Chander Mohan,
r/o V.P.O. Arhal, Tehsil Rohru, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Ranjeet Singh (New Name) s/o Sh. Bihari Lal, /o Vill. Rathi, P.O. Bachhunch, Tehsil
Rohru, Distt. Shimla (H.P.) declare that I have changed my name from Ranjeet Kumar (Old Name)
to Ranjeet Singh (New Name). All concerned please may note.

RANIJEET SINGH

s/o Sh. Bihari Lal,

r/o Vill. Rathi, P.O. Bachhunch,
Tehsil Rohru, Distt. Shimla (H.P.).
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CHANGE OF NAME

I, Gopi Chand s/o Sh. Rawal Nath, r/o Vill. Jabal, P.O. Gaonsari, Tehsil Chirgaon, Distt.
Shimla (H.P.) declare that my daughter's name is wrongly mentioned as Kake in her Aadhar Card
No. 2411 0407 6604. Therefore, it should be changed to Somya in her Aadhar Card. Please note it.

GOPI CHAND

s/o Sh. Rawal Nath,

r/o Vill. Jabal, P.O. Gaonsari,

Tehsil Chirgaon, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Chander Singh s/o Sh. Sher Singh, r/o Vill. Samra, P.O. Samra, Tehsil Tikkar, Distt.
Shimla (H.P.) declare that I have changed my minor son's name from Lovish Rathore (Old Name)
to Lavish Thakur (New Name). All concerned please may note.

CHANDER SINGH

s/o Sh. Sher Singh,

r/o Vill. Samra, P.O. Samra,
Tehsil Tikkar, Distt. Shimla (H.P.).

CORRECTION OF NAME

I, Mahender Kumar s/o Late Sh. Bhagat Ram, r/o Village Balh Chalog, P.O. Marotan,
Tehsil Jhandutta, District Bilaspur (H.P.) hereby declare that my minor daughter's name has been
wrongly mentioned as Tanishtha Garg in her Aadhar Card No. 2980 9305 9615, instead of her
correct name Tanistha Sharma. All concerned please note.

MAHENDER KUMAR

s/o Late Sh. Bhagat Ram,

r/o Village Balh Chalog, P.O. Marotan,
Tehsil Jhandutta, District Bilaspur (H.P.).

CORRECTION OF NAME

I, Narotam Ram s/o Sh. Shaunu Ram, r/o Vill. Chamshal, P.O. Ghat, Tehsil Bali Chowki,
Distt. Mandi (H.P.) declare that my son's correct name is HARVANSH KUMAR, whereas it is
wrongly mentioned as HERBANSH THAKUR in his Aadhar Card. Both names belong to one and
the same person.

NAROTAM RAM

s/o Sh. Shaunu Ram,

r/o Vill. Chamshal, P.O. Ghat,

Tehsil Bali Chowki, Distt. Mandi (H.P.).
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CHANGE OF NAME

I, Manisha w/o Late Sh. Ram Lal, r/o V.P.O. Bholar, Tehsil Jubbal, Distt. Shimla (H.P.)
declare that I have changed my minor son's name from Pariysh (Old Name) to Priyansh
(New Name). All concerned please may note.

MANISHA

w/o Late Sh. Ram Lal,

r/o V.P.O. Bholar,

Tehsil Jubbal, Distt. Shimla (H.P.).

CORRECTION OF NAME

I, Shankutla Devi w/o Sh. Chandel Singh, r/o V.P.O. Bagwara, Tehsil Bamson at Tauni
Devi, Distt. Hamirpur (H.P.) Pin-177 021 declare that my name is wrongly recorded in my Aadhar
Card Shakuntala Devi whereas, my correct name is Shankutla Devi as per my all relevant
documents. Both names belong to same Woman. Concerned note.

SHANKUTLA DEVI

w/o Sh. Chandel Singh,

r/o V.P.O. Bagwara, Tehsil Bamson at Tauni Devi,
Distt. Hamirpur (H.P.) Pin-177 021.

CORRECTION OF NAME

I, Kamlesh Kumari w/o Sh. Kewal Singh, r/o Village Bhati Hadialchan, P.O. Manoh Sihal,
Tehsil Fatehpur, Distt. Kangra (H.P.) declare that in my Aadhar Card bearing No. 7544 1434 8718,
my name is wrongly entered as Kamlesh Devi whereas, my correct name is Kamlesh Kumari. |
shall be known as Kamlesh Kumari for all purposes in future. All concerned please note.

KAMLESH KUMARI

w/o Sh. Kewal Singh,

r/0 Village Bhati Hadialchan, P.O. Manoh Sihal,
Tehsil Fatehpur, Distt. Kangra (H.P.).

CHANGE OF NAME

I, Veena Devi w/o Sh. Mani Kumar, r/o Village Pramb, P.O. Kalruhi, Tehsil Amb, Distt.
Una (H.P.) declare that I have changed my name from Beena Kumari to Veena Devi. I shall be
known as Veena Devi for all purposes in future. All concerned please note.

VEENA DEVI

w/o Sh. Mani Kumar,

r/o Village Pramb, P.O. Kalruhi,
Tehsil Amb, Distt. Una (H.P.).
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CORRECTION OF NAME

I, Bindu Pandit s/o Sh. Chunu Ram, r/o Village Dargatha, P.O. Durgathi, Tehsil Bharmour,
Distt. Chamba (H.P.)-176 324 declare that in my Aadhar Card bearing No. 4290 2222 0301 my
name is wrongly entered as Bajru Ram. Whereas, my correct name is Bindu Pandit. I shall be
known as Bindu Pandit for all purposes in future. All concerned please note.

BINDU PANDIT

s/0 Sh. Chunu Ram,

r/o Village Dargatha, P.O. Durgathi,

Tehsil Bharmour, Distt. Chamba (H.P.)-176 324.

CORRECTION OF NAME

I, Satish Kumar s/o Sh. Mehta Ram, r/o Village Danoon, Post Office Sundla, Tehsil
Salooni, District Chamba (H.P.) Pin Code-176 312 declare that in Aadhar Card of my minor son
bearing No. 4044 5033 9750, his name is wrongly entered as Arya Thakur. Whereas, his correct
name is Aryan Thakur. He shall be known as Aryan Thakur for all purposes in future. All
concerned please note.

SATISH KUMAR

s/o0 Sh. Mehta Ram,

r/o Village Danoon, Post Office Sundla,

Tehsil Salooni, District Chamba (H.P.) Pin Code-176 312.

CORRECTION OF NAME

I, Maneesha w/o Sh. Naresh Kumar, r/o Village Kuthar, Post Office Badgram, Tehsil
Bharmour, Kuthar (41), P.O. Tundah, Sub-District Bharmaur, Distt. Chamba (H.P.) declare that my
correct name is Maneesha and wrongly recorded in my Aadhar Card No. 6835 4150 9529 as
Manisha Devi. All concerned note please.

MANEESHA

w/o Sh. Naresh Kumar,

r/o Village Kuthar, Post Office Badgram,
Tehsil Bharmour, Kuthar (41), P.O. Tundah,
Sub-District Bharmaur, Distt. Chamba (H.P.).

CORRECTION OF NAME

I, Papender Singh s/o Sh. Amar Singh, r/o Village Arana, P.O. Bali-Koti, Tehsil Shillai,
Distt. Sirmaur (H.P.) declare that the correct and actual name of my son is Vasu Negi as per his
Birth Certificate and other records. However, the name of my son is incorrectly shown as
Vanshvasu Negi in his Aadhar Card 2292 7628 8400. This is wrong and should be corrected as
Vasu Negi in his Aadhar Card. All concerned please may note.

PAPENDER SINGH

s/o Sh. Amar Singh,

r/o Village Arana, P.O. Bali-Koti,
Tehsil Shillai, Distt. Sirmaur (H.P.).
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CHANGE OF NAME

I, Krishak Kumar s/o Sh. Pawan Kumar, r/o Village Urei, P.O. Urei, Tehsil Bharmour Urai,
Distt. Chamba (H.P.)-176 324 declare that I have changed my name from Krishik Kumar to
Krishak Kumar. Concerned note.

KRISHAK KUMAR

s/o0 Sh. Pawan Kumar,

r/o Village Urei, P.O. Urei,
Tehsil Bharmour Urai,

Distt. Chamba (H.P.)-176 324.

CHANGE OF NAME

I, Baby Devi w/o Sh. Sanjeev Kumar, r/o Village Balh, P.O. Mohin, Tehsil & Distt.
Hamirpur (H.P.) declare that in birth certificate of my minor son his name entered as Divanshu.
Now, I have changed his name from Divanshu to Divansh Kumar. He shall be known as Divansh
Kumar for all purposes in future. All concerned please note.

BABY DEVI

w/o Sh. Sanjeev Kumar,

r/0 Village Balh, P.O. Mohin,
Tehsil & Distt. Hamirpur (H.P.).
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